
F. No. '\-60011/5/2020-,\drnn-I (LA)
Government of India

XIinisu)’ of In\v & Justice
Department of I.cgal ,-\ffairs

Shasta Bha\van. New Delhi
Datcd the 21 " September, 2022

OFFICE ORDER

In reference to the Legal _\dvice/ opinion tendered by thc Departmcnt of
Legal Affairs to various X.hnistdes/ Department of Govt. of India, it is directed by the
Competent Authority that all the Ad\icc matters sha11 be sent to \linistdes/
Department after seeking consent/ approval of concerned Group Hcad/ In-charge.
Further, the Advice on matters involving cornplcx issues shall be sent to NlinistHcs/
DeparTment after seeking consent/ approval of Lau' Secretary.

9 FIlls issues wIth the approval of competent duthodt}=.

q.bP'
(\. S.''thauhan)

Undcr Secretary to the Govt. of India

.’\S (RS\')/ AS (RA'n / AS (ARR)/ Sr.G_-\ (NIK) / TS&LA VKS) / JS&I JA (S_'\)

PS to Hon’ble Nfl.J/ Sr. PPS to Hon’ble NIc>SI.I /PPS to LS
PPS to :\ddI. Secretaries/PPS to JS &L'\s/ PPS to Sr. G .I.
All Add I. L_-\s/ DL,is//\l,\s
Central _'\gency Section / Litjgation (HC)// Lidgation (I.C)/ C,\T Sections.
Branch Sccretari,ItS- XIumbai/C-:hennai/Kolkata,/Bengaluru.
All Sections in the Dcparunent of Legal Af Cars.

FIindi Section for providing F-'lindi vcrsion of the above order for uploading on
the website of this Departmcnt
\IC Cell with the request to upload the above order on the website of this
Department.
e-office portal.
Officc order folder
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